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 ‘ange:  for  conversion  of  Hong  (4)  (i)  A  copy  of  the  Annual  Re-

 Kong  Dollars  into  Indian  Cur-  port  (Hindi  and  English  ver-

 teticy  or  vice-versa.  sions)  of  the  Indian  Institute  of
 क  Foreign  Trade,  New  Delhi,  for

 ont
 pany  eae

 the  year  1989-90  along  with
 Audited  Accounts.

 दि  (ii)  A  copy  of  the  Review
 Report  of  the  CAG  of  India  for  the  (Hindi  and  English  versions)
 year  1990:  Annual

 Report
 of

 the  by  the  Government  on  the  wor-

 Trade.  Development  Authority,  New
 king  of  the  Indian  Institute  of

 Delhi  for  the  year,  1989-90  etc.  Foreign  Trade,  New  Delhi,  for

 THE  DEPUTY  MINISTER  IN
 the  year  1989-90.

 ee  COMMERCE
 (5)  A  statement  (Hindi  and  Eng-

 (SHRI  SALMAN  KHURSHEED):  I  lish  versions)  showing  reasons
 beg  to  lay  on  the  Table—  for  delay  in  laying  the  papers

 (1)  A  copy  of  the  Report  (Hindi
 mentioned  at  (4)  above.

 and  English  versions)  of  the  [Placed  in  Library.  See  No.  LT-

 Comptroller  and  Auditor  Gene-  172/91]
 ral  of  India  for  the  year  1990
 Union  Government  No.  3  (6)  A  copy  each  of  the  following

 मि  papers  (Hindi  and  English  ver-
 Commercial)-of  1990-Export  sions)  under  sub-section  (1)  of
 Credit

 Guarantee  Corporation  section  619A  of  the  Companies of  India  Limited  under  Article  Act.  1956:—
 151(1)  of  the  Constitution.

 [Placed  in  Library.  See  No,  LT-
 170/91}

 (i)  A  statement  regarding  Re-
 view  by  the  Government  on
 the  working  of  the  Trade  Fair
 Authority  of  India.  New  Delhi,

 (2)  8  A  copy  of  the  Annual  Re-  for  the  year  1989-90.
 port  of  the  Trade  Development
 Authority,  New  Delhi,  for  the  (ii)  Annual  Report

 of
 the

 year  1989-90  along  with  Audit-  Trade  Fair  Authority  of  India,
 ed  Accounts.

 ए)  4  copy  of  the  Review
 (Hindi  and  English  versions)
 by  the  Government  on  the  wor-
 king  of  the  Trade  Development
 Authority,  New  Delhi,  for  the
 year  1989-90.

 [Placed  in  Library.  See  No.  LT-
 171/91)

 (3)  A  statement  (Hindi  and  Eng-
 lish  versions)  showing  reasons

 for  delay  in  laying  the  papers
 tacntioned  at  (2)  above..

 New  Delhi,  for  the  year  1989-
 90  along  with  Audited  Acco-
 unts  and  comments  of  the
 Comptroller  and  Auditor  Gen-
 eral  thereon.

 (7)  A  statement  (Hindi.and  Eng-
 lish  versions}  showing  reasons

 for  delay  in  laying  the  papers
 mentioned  at  (6)  above.

 [Placed  in  Library.  See  No.  LT-
 173/91]


